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CENTRAL ADM]NISTRATIVE TRIBLI\JAL

BMGALORE BENCH K

o Second Floor, _; .
. CGommercial Complex,
- Indiranagar, -

Bangalore-560 038.=

. Dated:=2(APR1994

739 of 1994,

APPLICATION NUMBER:

. APPLICANTS:

RESPNDENTS:

Sri.D. Vasalah and 17 Others v/s. Secretary,Mlnlstry of Railways,

Te.

New Helhi and Others._

1. Sfl.M S Ahahderamu,Advocate,No 27,First Main Road,
Chandrasekhar Complex, Gandhlnagar Bangalore-9.

2,

Sri.AN. Venugopala Gowda,Advocate No.8/2, Upstalrs,

R.V .Raod, Opp: Bangalore ‘Hospital, Bangalore-4.

SubJect - Forwardwng of co
Central administ

ples oi tle Orders

Passed by the
rative Trib S

unal,Bangalore.

Please find - enclosed her
STAY ORDER/JNTERIM ORDER/,

- mentioned appllcatlon(s) on_.

'l%wﬂﬁ\ o
\uqu.. "

&

-

- gm*

ewith a copy of the ORDER/
passed by this Tribunal in the above

;21h_é2211.1994.

DEPUTY REGISTRAﬁl’“l
~ JWDICIAL BRANGHES., -
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CENTRAL aomxm157aarxvs TRIBUNAL
enwcamns BENCH
- ohxcluALfnppLxcarlou No.739/94.
TUESDRY, THIS THE 12TH DAY OF APRIL, 1994
SHRI JUSTICE P.K. SHYAFSUNDAR +. VICE CHAIRMAN

SHRI T.V. RAMANAN ., mEMBER (A)

~

'1 Sri D, Vasaigh,

! . S/oc Devaraish,

:aged about 59 years,
formerly working as Opiver Goods
ML1372, Harihar, Southern Railways
and residing at N6.277, Dewan's Road,
Chamareja Mohalla, Mysore-24.

e et e

2. C. Muniraj,

$/0 C. Muniswamy -

aged -about 60 years, . . '

; formerly working as Shunter .MR 678,
- Southern Railways, Byappanahalli,
Bangalore and residint at

No.13, 8th Cross, Mariamman Temple
Strest, Vasanthanagar, Bangalore-52,

7’

3. G, Nateshan
S/o M. Govindan,
aged about 64 years,
formerly working as Shunter MR 693,
Southern Railway, Baiyappanahalli and
residing at C/o N. Sadhasivan,
No.144/B, Rly, Quartars, Benson Town Post,
Bangalore-Cantonment,

4, Narayani
S$/o Thippa Reddy,
. aged about 69 years,
" formerly working.as Shunter,
* Arsikere, Southern Railuays,
7 residing at C/o N. Rangareddy,
. No.9/97, Mudaliar Strest, Aréiksre.

5, Makdum Sheriff,
- S/c F.S, Mohamed Sheriff,
, aged about 66 years, :
formerly working as Guard Passenger
. EMT 1050, Southern Railway, Mysore
; and residing at No.1778, 6th Main Road,

LT ' 9th Cross, RFC Layout, ViJayaNagar:EBStv
y NISTA |
u(mﬁ 8Te > | Bangalore-40, _ :
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S/o Muniswamy, -
' aged about 66 years,
. formerly working as Oriver Mail-MR 66
;fArsikere, Southern Railway and
- residing at No 39/5, 6th Main Road,
"Adjacent to Mask Road, Palace Guttahalli, ,
lBanaalore—S. : ces Applicqnts




7.

,'9.

10.

11

12.

13.

Smt. Renuka Bai,

aged about .46 years,’ ,

w/o late K. Krishnoji Rao,

formerly working as Shunter, .-
Southern Railway, Bangalore City '
and residing at 12th Cross, )

Down Magadi Road, Behind Gayathri

Flour Mills, Bangalore-23.

Smt, Ganga Bai,

aged about 49 years,

w/o late V.N, Jayaram,
formerly working as Shunter,
Arsikere, Southern Railway and
residing at m/o J. Venugopal,
C/c Heeramull and Sons, No.61,
Commercial Roady, Ooty-643001.

Perumal,

S/0 Balakrishna,

aged abdut 67 years,

Mail Oriver MR 445, Retd.,
Mysore, Southern Railway and
residing at No.103/B, Railway
Loco Colony, Yadavagiri Post,
Mysore=570 020,

Ruttahasavaish,

S/o Rachaiah,

aged about 67 ysars,

formerly working as Driver Goods MR 849,
Harihar, Southern Railway and residing
at Dr. Ambedkar Street, Ramasamudra

‘Chameraja Nagar Town, Pin 571 313,

T.S. Ramakrishnan,

S/o D, Subramania Ayyar,

agad about 69 years,

formerly working as Guard/Spl-A/SBC
Staff No,(Exsi)2257, Bangalore City,
Southern Railway and residing at
C/D Sri TQR. Ra\’i, MOSCQ, NO.BZ"‘C,
Narayana Pillais (KHIS Colony,
Peramanur, Salem-636 007.

Nan jappa, .

$/0 Vijayanna,

aged about 60 years, - . ) _
formerly working as Guerd Passenger EMF 1011,
Southern Railuay, Arsikere, and residing at
No.6, S-Kannappa Lane, Kumbarpet, Bangalore-2,

Abdul Rahman,

S/o Shaik Tippu,

aged about 70 years,

formerly working as Guard-A S$pl. EE 431,

‘$BC, Southern Railway and residing at-
No.6, S-Kannappa Lane, Kumbarpet, Bangalore-2. e Applicants
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14. KeN, Venkataramana Raju,

.8/0 Narasimharaju, '

aged about 69 ysars,:

formerly working as Guard Pessenger EE 564
Chicjajur, Southern Railway and residing
at No.1611/3, 4th T-Block, 16th fMain,
40th-A Cross, Jayanagar, Bangalore-41.

15, Smt., M.K. Amsaveni,

| aged about 52 years,

w/o late K.M. Krishnamurthy,

formerly working as First Fireman MR 645
Southern Railway, Arsikere and residing
at No.68/1, Muniswarappa Building, .

B.H. Road, Arsikere-573 103,

16¢ Smt. A, Irudaya Marie,

aged about 65 years,

w/o late D.P. Anthuseslan,

formerly working as Shunter, Bangalore
Cantonment, Southern Railway and-
residing at C/o James, No:139/K, Railuay
" Qtrs, Yeswanthapur, Bangalore-560 022,

{
17} Smt. Munna Bai,
aged about 59 years, . .
w/o -late B. Madan Singh,
formerly working as Oriver Passenger,
Mysore, Southern Railway and residing
at No.534, 11th Cross, Gokulam Exts.,
111 Stage, Mysore-2. '

18) Smt, Sharadamma,

aged about 63 ysears,

w/o late R. Chinnasuw amy,

formerly working as Oriver. Passenger,

Shimoga Town, Southern Railway and

residing at £/o C. Ravindran, No.222,

R.S. Road, Hanchekere, Kengeri, o
Bangalore-60. ' ' cee

(Applicants in S1,Nos.7,8,15,16,17 snd 18 are
L.Rs of the deceased‘Railmay_Emplpyees).

(By Advocate Shri M.S. Anandaramu)

VS.

1. The Union of India,

represented by its Secretary,
Ministry of Railways, Rzil Bhavan,
hew Delhi.

£;>§§’ The Chairman,
- Y‘ Railway Board,
SN Rail Bhavan, New Delhi.

OQO4.0

Applicants
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Others Vs, Chairman, Railway Board & Others (0.A.No.395 to 403/1991
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3. The General Manager,
| Southern Railuays,
fPark Town, Madrass

4. The Divisional Personnel Officer,.

' Southern Railways, Mysore Division, -
Mysore. '

+ The Divisional Personnel Officer,
Southern Railway, Bangalore Division,

+. Bangalore.

B

(By Rdvocate Shri. A.N, Venugopal)
Standing Counsel for Railuwaye

ORDER

Shri Justice P.K. Shyamsundar, Vice Chairmans

| | |

Respondents

Heard both sides. This case is actually.éovered by

%he order of the Full Bench rendered in C.R. Rangadhamaiah &

decided on 16,12;1993). Following the same, we make the fbllouing

orders , .
g
(11) Thé respondents shall recompute the pension and other retiral
benefits of the applicante or their L.Rs in accordance with -
Rule 2544 as was in férce before it was amended by Notifica-
tion dated 5.12.1988.
(i2) The arrears due to the applicants/L.Rs on the basis of the
i .
: recomputation as &foresaid shall be calculated and paid.
(3) These directions shall be carried out within e period of
_? thrse months from the date of receipt of a copy of this order.
E . . n
(4) 1f the amounts due to the applicants/L.Rs are not paid within

payment. .

at 12% per annum from the qéte of this order till Fhe.date-df;?

the prescribed time, the amounts due shall be paid with interest x

v
i
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(5) The payment of psnsion and retirement benefits as per the

aforesaid directions shall stand regulated/adjusted in

accordance with the orders/directions as may be issued by

the Supreme Court in S.L.P. No.10373 of 1990 against the

decision of the Ernakulam Bench of this Tribunal in

Application No.K-269/88.

(6) No costs.
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@ D'NOi 3365/ 95/5.IV/K |

SgPREME COURT OF INDIA \
RATED 2gth July, 1995

The Additional }{eglotrar,
Supreme Court of India
NEW DELHI ' CU§ ﬁe?& (fwvca@ N -4-7e-
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Union of India & Ors. ' _;---Appellan‘ks hadnfes,sies

| ~Versuse— | (t&%d“ |
D. Vasaiah & Ors. ) ‘ o . ..Respondﬁm W;& @& -

H55E %%fmw& il

Wotoee st gne Cosct/

I am directed to forward herewith for your mformatlon&m
and record a certified copy of each of the Petition fop Speciall, g -
Leave to Appeal fkled by the Appellant above-naned m this m" -
‘Registry on the 22,31,,_19,95"*_ and taken on record as

Petltlon of appeal pursuant to this Court's Order dated the
-~

Sir,

10.5.1995 ... (Certifieq copy of Court's Prooeedlngs

enclosed ) granting Special Le(,ve to Appeal to the Appellant

QX
above-named from the Judzment and Order dated -the _12,04, 19 !# 4%‘\\.,..
of the c,entz:al.Adm,in;str:a’cive.,m_ssnala.,__M&___!‘e Bemh n e %ﬁ(\g

~ "

0.4, No, 739/94 . ' \
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You mav now as required by Rule 11, Order XV,

o

a.0,R, 1934, cause the enclosed Notice of Lodgment of

Patition &% App2al to he served on the Respondent Nos.

| to 18 oeud Srongeit o to thig Court

W ST T e A = 3 e

certificate as o the dates on viich the said notice

Regeriirng the preparation of the Appeal record

Cyeue gtwmemiion 18 invitel to the provisioms contained

in amandsd Ruie 1% 4 of Order XVI, S:C.R. 1956 (amended

M

on 156k beren, 199% Y ani sppropriate gbeps may be taken

in gecertanca with the ¢ald rulec,

- L

Yours f£aithfully,

§1- $&3 \JAAKAMOKFJ\gﬂquF“

ASSISTANT REGISTRAR



